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The candidate must use his/her own pen.
The candidate must not write his/hei name and ro11 number anywhere on the answer script,except on the space provided for this purpose in the main answer script, failing which thecandidature shall liable to be cancelled.
The answer script must be written in English language only.
The use of calculator, pager, mobile phone and other electronic gadgets within the premises ofexamination centre is strictly prohibited while the process of exLmlnation is on. Any of suchpractice will amount to malpractice.
The candldate must bring thls Admit cqrd atongwith the Ad.mlt Card. of phaseDxaminatlon, in the Examlnation Ho.lt on io"ry dag before harf-an-hourcommencement of the examinatlon, JVo candldate wttl be auouted to enter
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theexaminatlon centre after the commencement of the examination.

Any alteration in the entries of the Admit Card
render the candidate disquaiified from the test.

without the authority of the High Court will

from the scheduled
No candidate will be allowed to submit the answer script before two hours
time of commencement of the examination.

o Any sort of malpractice will render the candidate disqualified for the test.r The candidate will have to bear the travellirrg 
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on his/her own.o In case of any dispute, the decision of the authority is finar.o Any change relating to the examination will be published in the official website of the calcuttaHigh Court (www.calcuttahishcourt.eov.in) only.

llthMarch,ZO2Slo* lgmllthMarch,2o2s from i p.nl.-'t" s p.M. _
l3ll II:::I, ?g?: lrom id;ft. to 1 P.M. _l2thMarch, zo2s from i p.nr.-' ;; 'rr;:il. :13th March, 20i26 from io ;ft. to I p.M. _

Paper - I
Paper - II
Paper - III
Paper - IV

Paper - V

**************

'{


